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WRITTEN ANSWERS TO 
QUESTIONS 

Ban on export of CTC tea 
•224. SHRI RAM NARESH 

KUSHAWAHA; 

SHRI  RAMESHWAR  SINGH: 
Will  the   Minister   of   COMMERCE 

be pleased to state: 

(a) whether it fc a fact that   Gov- 
ernment have imposed a ban on the 

export of CTC tea at a time when the 
prices of the tea in the world market 
are very remunerative; 

(b) if 30, what are the reasons 
therefor stating the loss in foreign 
exchange earnings as a result thereof; 
and 

(c) to what extent the ban on the 
export of tea has reduced the domes- 
tic price of tea? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
AND IN THE DEPARTMENT OF 
SUPPLY (SHRI NIHAR RANJAN 
LASKAR): (a) t0 (c) With a view to 
checking the rising trend in the prices 
in 'ibe domestic market occasioned by 
rise in world prices and ensuring 
availability of teas at reasonable prices 
to the common man, the Government, 
after carefully considering the various 
options available, decided to impose a 
ban on export of those categories of 
CTC teas which are most widely con- 
sumed within the country. 

Export earnings during 1983 are 
estimated at Rs. 523.70 crores on 
209.14 M. Kgs. as compared to 
Rs. 353.43 crores on 189.9 M. Kgs. dur- 
ing the previous ye"ar. 

The prices of CTC teas at Calcutta 
and Cochin auction centres have de- 
clined by around 23.5 per cent and 
14 per cent respectively during the 
poft ban period. 

 


